CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should b
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

282034

CLASS

1303

M/S TEKNIC ELECTROMECONICS

PVT. LTD., 36 SNS CHAMBERS, 239,
SANKEY ROAD, BANGALORE -560080 (INDIA).

DATE OF REGISTRATION 31/03/2016
TITLE SWITCH
PRIORITY NA

DESIGN NUMBER 282050
CLASS 1303

M/S TEKNIC ELECTROMECONICS PVT. LTD., 36 SNS CHAMBERS, 239,
SANKEY ROAD, BANGALORE -560080, (INDIA).

DATE OF REGISTRATION

31/03/2016

TITLE SWITCH PLATE
PRIORITY NA

DESIGN NUMBER 281796
CLASS 05-05

HOUSE OF ANITA DONGRE LIMITED, PLOT NO R 847/1/1, TTC IND. AREA,

MIDC , RABALE, NAVI MUMBAI

-400701.

DATE OF REGISTRATION

23/03/2016

TITLE

TEXTILE FABRIC

PRIORITY NA
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DESIGN NUMBER

281850

CLASS

09-07

SINDURA BORRA, TEJA 416, MY HOME NAVADEEPA, MADHAPAUR,
HITECH CITY, HYDERABAD -500081, TELANGANA, INDIA.

DATE OF REGISTRATION

28/03/2016

TITLE

BOTTLE CAP

PRIORITY NA

DESIGN NUMBER

297487

CLASS

02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL
CITY SQUARE, PLOT NO. 10, MANGLAM
PLACE, DISTRICT CENTRE, SECTOR - 3,

ROHINI, DELHI 110085.

gé-lG—IIES?'EATION 12/09/2017
TITLE FOOTWEAR
PRIORITY NA

DESIGN NUMBER 297622
CLASS o1s

TVS SRICHAKRA LIMITED, 7B, WEST VELI STREET,
MADURAI 625001, TAMIL NADU, INDIA.

DATE OF

REGISTRATION 19/09/2017
TITLE TYRE
PRIORITY NA
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DESIGN NUMBER

297624

CLASS

12-15

TVS SRICHAKRA LIMITED, 7B, WEST VELI STREET, MADURAI 625001,

TAMIL NADU, INDIA.

DATE OF REGISTRATION 19/09/2017
TITLE TYRE
PRIORITY NA

DESIGN NUMBER 272284
CLASS 13-02

M/S. AMARA RAJA BATTERIES LTD., RENIGUNTA -CUDDAPAH
ROAD, KARAKAMBADI -517520, TIRUPATI, ANDHRA PRADESH.

DATE OF REGISTRATION

22/05/2015

TITLE LEAD ACID BATTERY
PRIORITY NA

DESIGN NUMBER 273915
CLASS 06-06

GMAX CO., LTD., 89 YANGSANTAEKJI -RO 37BEON-GIL BUK -GU

GWANGJU-SI, SOUTH KOREA

DATE OF REGISTRATION

27/07/2015

DESK-COMBINING APPARATUS FOR

TITLE CORRECTION OF USERBOSTURE
PRIORITY

PRIORITY NUMBER DATE COUNTRY

3020150021371 27/04/2015 |REPUBLIC OF KOREA
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DESIGN NUMBER

285359

CLASS

23-04

M/S YASH EXPORTS, M/S YASH EXPORTS, 06106/1/A, SURVEY NO. 123,
JEEDIMETLA VILLAGE, QUTHUBULLAPUR MANDAL, RANGA REDDY
DISTRICT - 500055, TELANGANA, INDIA.

DATE OF REGISTRATION

19/07/2016

TITLE

TABLE FAN

PRIORITY NA

DESIGN NUMBER

307196

CLASS

02-04

M/S CITIZEN RUBBER AND PLASTIC INDUSTRIES, 13,
NEW TANGRA ROAD, KOLKATA -700046, WEST BENGAL.

DATE OF
REGISTRATION 28/06/2018
TITLE FOOTWEAR
PRIORITY NA

DESIGN NUMBER 585073
CLASS 0101

MAHALAXMI INTERNATIONAL COMPANY, 305, 3RD
FLOOR, 16-KARACHIWALLA COMPLAX, M.G. ROAD,

PUNE-411001, INDIA.

DATE OF

REGISTRATION 11/07/2016
TITLE CANDY
PRIORITY NA
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DESIGN NUMBER

300766

CLASS

06-01

M/S. SBM CHAIR PRIVATE LIMITED, SURVEY NO. 149, RANI INDUSTRIAL
AREA, B/H BAJRANG FURNITURE PVT. LTD., VAVDI, RAJKOT -360001,
GUJARAT, INDIA, DIRECTORS ARE MR. HITESH KIRTIKUMAR DOSHI AND

MR. PRITESH KIRTIBHAI DOSHI.

DATE OF REGISTRATION 28/12/2017
TITLE CHAIR
PRIORITY NA

DESIGN NUMBER 300811

CLASS 07-01

ARC HOLDINGS, 104, AVENUE DU GENERAL DE GAULLE, F -62510
ARQUES, FRANCE.

DATE OF REGISTRATION 28/12/2017

TITLE TUMBLE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0040898940039 05/07/2017 EUIPO
DESIGN NUMBER 276628

CLASS 15-04

CDE ASIA LIMITED, ECOSPACE BUSINESS PARK,

BLOCK 4A, 6TH FLOOR, ACTION AREA Il, NEW TOWN,

KOLKATA -700156, STATE OF WEST BENGAL, INDIA.

DATE OF
REGISTRATION

13/10/2015

TITLE

MINERAL SAND WASHING

MACHINE

PRIORITY NA
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DESIGN NUMBER

293193

CLASS

04-02

DYSON TECHNOLOGY LIMITED, TETBURY HILL, MALMESBURY,
WILTSHIRE, SN16 ORP, THE UNITED KINGDOM.

DATE OF REGISTRATION

28/04/2017

TITLE

HEAD FOR TOOTHBRUSH

PRIORITY
PRIORITY NUMBER DATE COUNTRY
6002249 02/11/2016 U.K.

DESIGN NUMBER

301213

CLASS

24-01

SOCIEDAD ESPANOLA DE ELECTROMEDICINA Y CALIDAD, SA,
POLIGONO IND. RIO DE JANEIRO PELAYA, 9 -13, ALGETE

(MADRID).

DATE OF REGISTRATION

11/01/2018

TITLE

PORTABLE X-RAY DEVICE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/610,335 11/07/2017 U.S.A
DESIGN NUMBER 284202

CLASS 10-05

LE SHI ZHI XIN ELECTRONIC TECHNOLOGY

(TIANJIN) LIMITED, 2ND FLOOR 201 -427,B1
DONGMAN BUILDING, NO. 126 DONGMAN ROAD,

BINHAI NEW AREA, TIANJIN, CHINA.

DA o
TITLE MOTION SENSING DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201530523976.2 11/12/2015 |[CHINA

The Patent Office Journal N60/2018Dated14/12/2018

48367



DESIGN NUMBER

284232

CLASS

1303

LARSEN AND TOUBRO LIMITED, L&T HOUSE,
BALLARD ESTATE, P.O BOX NO. 278, MUMBAI - 400001,
MAHARASHTRA, INDIA.

DATE OF
REGISTRATION 09/06/2016
TITLE PLUG-IN UNIT

PRIORITY NA

DESIGN NUMBER

284236

CLASS

02-01

OJI HOLDINGS CORPORATION, 7 -5, GINZA 4-CHOME, CHUO -KU,
TOKYO 1040061 JAPAN.

DATE OF REGISTRATION

09/06/2016

TITLE DISPOSABLE DIAPER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2015028789 25/12/2015 JAPAN

DESIGN NUMBER 284241

CLASS 21-01

LEGO A/S, AASTVEJ 1, 7190 BILLUND, DENMARK.

DATE OF REGISTRATION 10/06/2016

TITLE TOY
PRIORITY

PRIORITY NUMBER DATE COUNTRY
947680401 30/12/2015 WIPO
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DESIGN NUMBER

284242

CLASS 21-01

LEGO A/S, AASTVEJ 1, 7190 BILLUND, DENMARK.

DATE OF REGISTRATION 10/06/2016

TITLE TOY
PRIORITY

PRIORITY NUMBER DATE COUNTRY
947680401 30/12/2015 WIPO
DESIGN NUMBER 300062
CLASS 06-01

M/S. VIBGYOR MASTERBATCHES
URLA INDUSTRIAL AREA, RAIPUR 493221 CHHATTISGARH, INDIA.

PVT. LTD., PACKAGING DIVISION, 594

DATE OF REGISTRATION 05/12/2017
TITLE CHAIR
PRIORITY NA

DESIGN NUMBER 300207

CLASS

22-06

GODREJ CONSUMER PRODUCTS LIMITED, GODREJ ONE, 4TH
FLOOR, PIROJSHANAGAR, EASTERN EXPRESS HIGHWAY,

VIKHROLI (EAST), MUMBAI 400079, INDIA.

DATE OF REGISTRATION

08/12/2017

TITLE

MOSQUITO REPELLANT MACHINE

PRIORITY NA
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DESIGN NUMBER

308336

CLASS

05-06

M/S. UNITTEX INDIA, 1551 -53, KUCHA SETH, DARIBA
KALAN, CHANDNI CHOWK, DELHI -110006, INDIA,
PROPRIETOR IS SH. AMITABH JAIN.

DATE OF

REGISTRATION 01/08/2018
TITLE PACKING SHEET
PRIORITY NA

DESIGN NUMBER

308358

CLASS

1601

SZ DJI TECHNOLOGY CO., LTD., 6F, HKUST SZ IER BLDG. NO. 9,
YUEXING 1ST RD. HI-TECH(SOUTH), NANSHAN DISTRICT, SHENZHEN,

GUANGDONG 518057 (CN).

DATE OF REGISTRATION 01/08/2018
TITLE CAMERA
PRIORITY NA

DESIGN NUMBER 275112
CLASS 07-99

LAXMI ELECTRONICS MOULDS AND PRECISION ENGINEERING
PRIVATE LIMITED, PLOT NO.81, EPIP, WHITEFIELD, BANGALORE,
KARNATAKA, PIN -560066, INDIA.

DATE OF REGISTRATION

01/09/2015

TITLE

BOTTLE

PRIORITY NA
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DESIGN NUMBER

275160

CLASS

23-03

LIN, HSIN -YUNG, NO.758, JIAXIN HIGHWAY, JIADING DISTRICT,

SHANGHAI, CHINA.

DATE OF REGISTRATION

01/09/2015

TITLE

GENERATOR FOR OXYHYDROGEN GAS

PRIORITY

PRIORITY NUMBER DATE COUNTRY
104301199 09/03/2015 TAIWAN
DESIGN NUMBER 300254

CLASS 12-11

GIVI SRL, VIA' S. QUASIMODO, 45, 25020 FLERO (BS), ITALY.
DATE OF

REGISTRATION 11/12/2017

TITLE TOPCASE FOR MOTORCYCLES
PRIORITY NA

DESIGN NUMBER

300336

CLASS

2501

FOSBEL, INC., 20600SHELDON ROAD, BROOK PARK, OHIO
44142, UNITED STATES OF AMERICA.

DATE OF

REGISTRATION 13/12/2017

COKE OVEN WALL BLOCK
TITLE COMPONENT
PRIORITY
PRIORITY NUMBER DATE COUNTRY

29/624591

02/11/2017 U.S.A.
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DESIGN NUMBER 308246

CLASS 09-01

PIPAL PRODUCTS LLP., 502, ACCORD CLASSIC, STATION ROAD, GOREGAON
(WEST), MUMBAI - 400063, MAHARASHTRA, INDIA, PARTNERS ARE (1)
NIRMAL JAIN & (2) KUNDANMAL JAIN.

DATE OF REGISTRATION 31/07/2018

TITLE BOTTLE

PRIORITY NA

DESIGN NUMBER 302336

CLASS 08-03

KANGARO INDUSTRIES (REGD). B - XXX-6754, FOCAL POINT,
LUDHIANA - 141010, PUNJAB, INDIA, PARTNERS ARE ARIHANT JAIN,

VISHWA JAIN, MS. NEELAM JAIN.

DATE OF REGISTRATION 09/02/2018

TITLE SCISSOR |
PRIORITY |
PRIORITY NUMBER DATE COUNTRY |
004500965 10/11/2017 OHIM |
DESIGN NUMBER 287554

CLASS 07-02

HAMILTON HOUSEWARES PVT. LTD., KAISE -I-HIND
BUILDING, 3RD FLOOR, ASIAN BUILDING, R. KAMANI
MARG, CURRIMBHOY RD, BALLARD ESTATE, FORT,

MUMBAI, MAHARASHTRA 400001, INDIA. \ g
DATE OF . - " —
REGISTRATION 07/10/2016 \ t\_ 4= %
TITLE TIFFIN BOX —= f':_: e
PRIORITY NA
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DESIGN NUMBER

302552

CLASS

1401

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO -
GU, SEOUL, 07336, REPUBLIC OF KOREA.

DATE OF REGISTRATION

14/02/2018

TITLE

WIRELESSSPEAKER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-2017-0038312 17/08/2017 |REPUBLIC OF KOREA

DESIGN NUMBER

275436

CLASS

02-02

JYOTIRMAY BASAK, A/601 -603, DEV DARSHAN, OLD
NAGARDAS ROAD, ANDHERI (EAST), MUMBAI -400069,

MAHARASHTRA, INDIA.

DATE OF
REGISTRATION

08/09/2015

TITLE

RAINSUIT

PRIORITY NA

DESIGN NUMBER

275437

CLASS

02-02

JYOTIRMAY BASAK, A/601 -603, DEV DARSHAN, OLD NAGARDAS

ROAD, ANDHERI (EAST), MUMBAI -400069, MAHARASHTRA, INDIA.

DATE OF REGISTRATION

08/09/2015

TITLE

RAINSUIT

PRIORITY NA
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DESIGN NUMBER

275525

CLASS

1504

J.C. BAMFORD EXCAVATORS LTD., LAKESIDE WORKS, ROCESTER,
UTTOXETER, STAFFORDSHIRE, ST145JP, UNITED KINGDOM.

DATE OF REGISTRATION 10/09/2015

TITLE ROOF
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0014319160013 10/03/2015 OHIM
DESIGN NUMBER 302175

CLASS 1401

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO -GU,
SEOUL, 07336, REPUBLIC OF KOREA.

DATE OF REGISTRATION 06/02/2018

TITLE SPEAKER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2017-0036457 07/08/2017 REPUBLIC OF KOREA
DESIGN NUMBER 309366
CLASS 07-07

HAMILTON HOUSEWARES PVT. LTD., KAISE -I-HIND BUILDING, 3RD FLOOR,
CURRIMBHOY RD, BALLARD ESTATE, FORT, MUMBAI, MAHARASHTRA

400001, INDIA.
DATE OF REGISTRATION 29/08/2018
TITLE BUCKET

PRIORITY NA
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DESIGN NUMBER

309368

CLASS

07-07

HAMILTON HOUSEWARES PVT. LTD., KAISE -1-HIND BUILDING, 3RD FLOOR,
CURRIMBHOY RD, BALLARD ESTATE, FORT, MUMBAI, MAHARASHTRA

400001, INDIA.

DATE OF REGISTRATION 29/08/2018
TITLE MUG
PRIORITY NA

DESIGN NUMBER 294816
CLASS 19-06

S.S.B. METAL WORKS, K. YUNUS BLDG, 2ND FLOOR, VISHWESHWAR, NAGAR
ROAD, OFF. AAREY ROAD, GOREGAON (E), MUMBAI - 400 063, STATE OF
MAHARASHTRA, (INDIA), PARTNERS ARE: - 1. BHARAT JETHMAL LUNIA, 2.

PRAVIN JETHMAL LUNIA.

DATE OF REGISTRATION

19/06/2017

TITLE

BALL PEN

PRIORITY NA

DESIGN NUMBER

303114

CLASS

1502

S. A. ARMSTRONG LIMITED, 23 BERTRAND AVENUE,
SCARBOROUGH, ONTARIO, M1L 2P3, CANADA.

DATE OF

REGISTRATION 02/03/2018

TITLE PUMP
PRIORITY

PRIORITY NUMBER DATE COUNTRY
179284 19/01/2018 CANADA
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DESIGN NUMBER

303116

CLASS

1502

S. A. ARMSTRONG LIMITED, 23 BERTRAND AVENUE, SCARBOROUGH,

ONTARIO, M1L 2P3, CANADA.

DATE OF REGISTRATION 02/03/2018

TITLE PUMP
PRIORITY

PRIORITY NUMBER DATE COUNTRY
179284 19/01/2018 CANADA
DESIGN NUMBER 309541
CLASS 0901

CARGILL INDIA PRIVATE LIMITED,

14TH FLOOR, BUILDING NO. 9A, DLF

CYBER CITY, PHASE-1ll, GURGAON - 122002, HARYANA, INDIA.

DATE OF REGISTRATION 04/09/2018
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 280427
CLASS 09-07

SH. PANKAJ AGARWAL, 1/2102, EAST RAM NAGAR, SHAHDARA, DELHI -

110032, (INDIA).

DATE OF REGISTRATION 15/02/2016
TITLE BOTTLE CAP
PRIORITY NA
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DESIGN NUMBER 280574

CLASS 1599

1MR. SAMIP PRAKASHKUMAR SHAH, B/904, SURYARATH APARTMENT,
BELOW SARDAR BRIDGE, ADAJAN SURAT - 395009, GUJARAT.2. DR. SALIM
ABBASHBHAI CHANNIWALA, 3/1010 INDERPURA BADRI ROAD, OPP
DILKHUSH SODA FACTORY SURAT -395003.3. DR. DIGVIJAY BIPINCHANDRA
KULSHRESHTHA, A/6 SAl SAMARTH RESIDENCY, OPP NEELAM SOCIETY,
PIPLOD, SURAT-395007, GUJARAT.

DATE OF REGISTRATION 17/02/2016

TITLE VOLUTE FOR GAS TURBINE
PRIORITY NA

DESIGN NUMBER 280638

CLASS 09-03

INDIAN INSTITUTE OF TECHNOLOGY, KANPUR, DEAN, RESEARCH &
DEVELOPMENT, ROOM NUMBER 151, FACULTY BUILDING, POST OFFICE:
IIT KANPUR, KANPUR -208016, UTTAR PRADESH, INDIA.

DATE OF REGISTRATION 18/02/2016

PACKAGING SYSTEM FOR LARGE CALIBRE

TITLE AMMUNITION SHELLS
PRIORITY NA

DESIGN NUMBER 310203
CLASS 02:02

VIJAYBHAI BHARATBHAI VAGHANI (HUF), C1, ANJIRIYA VADI, B/H.
TORRENT POWER, VASTA DEVDI ROAD, KATARGAM, SURAT, GUJARAT,
INDIA.

DATE OF REGISTRATION 24/09/2018
TITLE SAREE
PRIORITY NA
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DESIGN NUMBER 303206

CLASS 1505

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON:-SI, GYEONGGI-DO, 16677, REPUBLIC OF KOREA.

DATE OF REGISTRATION 05/03/2018

TITLE DOOR FOR WASHING MACHINE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2017+0055378 24/11/2017 REPUBLIC OF KOREA
DESIGN NUMBER 303208

CLASS 1505

SAMSUNG ELECTRONICS CO,, LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC OF KOREA.

DATE OF REGISTRATION 05/03/2018

TITLE DOOR FOR WASHING MACHINE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
3020170055373 24/11/2017 REPUBLIC OF KOREA
DESIGN

NUMBER 309725

CLASS 1503

SANTOKH SINGH, C/O. M/S. SANTOKH
AGRICULTURE WORKS, OF MUKATSAR
ROAD, JAITO -151202, DIST. FARIDKOT
(PUNJAB), INDIA.

DATE OF

REGISTRATION 11/09/2018

ROLLER FOR CHOPPING,
TITLE MIXING & SEED BOWING
MACHINE

PRIORITY NA
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DESIGN
NUMBER 309733
CLASS 2304

USHA INTERNATIONAL LIMITED, SURYA
KIRAN BUILDING, 19 KASTURBA GANDHI
MARG, NEW DELHI - 110 001, INDIA.

DATE OF
REGISTRATION 11/09/2018
TITLE FAN

PRIORITY NA

DESIGN NUMBER

309768

CLASS

06-01

THE SUPREME INDUSTRIES LTD.
ROAD, KOLKATA -700020, WEST

, 601, CENTRAL PLAZA, 2/6, SARAT BOSE
BENGAL, INDIA.

DATE OF REGISTRATION 12/09/2018
TITLE CHAIR
PRIORITY NA

DESIGN NUMBER 309857
CLASS 31-00

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE EINDHOVEN,

THE NETHERLANDS.

DATE OF REGISTRATION 14/09/2018

TITLE JUICER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
004761021 16/03/2018 EUIPO
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DESIGN NUMBER

309943

CLASS

10-02

EDDY FASHION PVT. LTD., C-10, OLD GOVIND PURA EXTN., STREET
NO. 3, DELHI-110051, INDIA.

DATE OF REGISTRATION 18/09/2018
TITLE WATCH
PRIORITY NA

DESIGN NUMBER 303609
CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD. 129, SAMSUNG-RO, YEONGTONG-GU,
SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC OF KOREA

DATE OF REGISTRATION

|
|l
15/03/2018 "n 1 |

f@i\‘xg%ﬁ "::\

TITLE TRANSCEIVER FOR WIRELESS
COMMUNICATIONS |
PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-2017-0058338 11/12/2017 REPUBLIC OF KOREA

DESIGN NUMBER 303611
CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC OF KOREA.

[ ]
DATE OF REGISTRATION 15/03/2018 I| '? \
TITLE TRANSCEIVER FOR WIRELESS ’ \
COMMUNICATIONS |
PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20170061323 22/12/2017 REPUBLIC OF KOREA
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DESIGN NUMBER

303615

CLASS

14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON:-SI, GYEONGGI-DO, 16677, REPUBLIC OF KOREA.

DATE OF REGISTRATION

15/03/2018

TRANSCEIVER FOR WIRELESS

TITLE COMMUNICATIONS
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2017-0057977 08/12/2017  |REPUBLIC OF KOREA

DESIGN NUMBER

310483

CLASS

12-11

PHASE-VII, FOCAL POINT,

VISION MULTIMETALS PVT. LTD., OPP. PLOT NO. C -202, 203,
LUDHIANA -141010 (PUNJAB) INDIA.

DATE OF REGISTRATION

01/10/2018

TITLE

BACK MUDGUARD OF BICYCLE

PRIORITY NA

DESIGN NUMBER

310515

CLASS

10-02

EDDY FASHION PVT. LTD., C-10, OLD GOVIND PURA EXTN.,

STREET NO. 3, DELHI-110051, INDIA.
DATE OF REGISTRATION 01/10/2018
TITLE WATCH

PRIORITY NA
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DESIGN NUMBER

310639

CLASS

13-03

KWALITY PIPES & PLASTICS, VITHALWADI STATION ROAD,
BACKSIDE GANGA JAMUNA SOCIETY, NEAR RICH -V BISCUITS,
ULHASNAGAR -421003, DIST. THANE MAHARASHTRA, INDIA,
PROPRIETOR IS SANJAY JESSARAM THADANI, RESIDENT OF FLAT
NO. 401, LAV KUSH TOWER, NEAR CHOPRA COURT, ULHASNAGAR -
421003, DIST. THANE, MAHARASHTRA, INDIA.

DATE OF REGISTRATION

05/10/2018

TITLE

MCB DISTRIBUTION BOARD

PRIORITY NA

DESIGN NUMBER

310648

CLASS

21-04

CIRCLE E RETAIL PVT. LTD., PLOT NO. 1208, STREET NO. 16,
RITHALA, DELHI -110085,INDIA)

DATE OF

REGISTRATION 05/10/2018
TITLE TENT FOR KIDS
PRIORITY NA

DESIGN NUMBER

310654

CLASS

23-04

M/S V-GUARD INDUSTRIES LTD., 42/962, VENNALA HIGH SCHOOL
ROAD, VENNALA, KOCHI -682028, KERALA STATE, INDIA.

DATE OF REGISTRATION

05/10/2018

TITLE

CEILING FAN

PRIORITY NA

The Patent Office Journal N60/2018Dated14/12/2018

48382



DESIGN NUMBER

310660

CLASS

2304

M/S V-GUARD INDUSTRIES LTD., 42/962, VENNALA HIGH
SCHOOL ROAD, VENNALA, KOCHI - 682028, KERALA STATE,

INDIA.
DATE OF

REGISTRATION 05/10/2018
TITLE CEILING FAN
PRIORITY NA

DESIGN NUMBER 310666
CLASS 31.00

MAYA APPLIANCES PVT LTD., #3/140, I.T. HIGH WAY, OGGIYAM

THORAIPAKKAM, CHENNAI

- 600097.

DATE OF REGISTRATION

05/10/2018

TITLE

MIXER GRINDER BASE

PRIORITY NA

DESIGN NUMBER

302791

CLASS

14-02

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON:-SI, GYEONGGI-DO, 16677, REPUBLIC OF KOREA.

DATE OF REGISTRATION 21/02/2018
TITLE E-BOARD PEN
PRIORITY

PRIORITY NUMBER DATE COUNTRY
3020170039769 25/08/2017 REPUBLIC OF KOREA
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DESIGN NUMBER

302793

CLASS

19-06

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON:-SI, GYEONGGI-DO, 16677, REPUBLIC OF KOREA.

DATE OF REGISTRATION 21/02/2018
TITLE E-BOARD
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2017:0040019 28/08/2017  |REPUBLIC OF KOREA

DESIGN NUMBER

302836

CLASS

1505

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON:-SI, GYEONGGI-DO, 16677, REPUBLIC OFKOREA.

DATE OF REGISTRATION 22/02/2018
TITLE DISHWASHER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2017-0039467 24/08/2017 REPUBLIC OF KOREA
DESIGN NUMBER 302838

CLASS 1507

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC OF KOREA.

DATE OF REGISTRATION

22/02/2018

TITLE

REFRIGERATOR

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20170039470 24/08/2017 REPUBLIC OF KOREA

The Patent Office Journal N60/2018Dated14/12/2018

48384



DESIGN NUMBER

302840

CLASS

1507

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC OF KOREA

DATE OF REGISTRATION

22/02/2018

TITLE

REFRIGERATOR

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-2017+0039473 24/08/2017 REPUBLIC OF KOREA

DESIGN NUMBER

310762

CLASS

2302

SMART HOME PRODUCTS, BUILDING NO. AB, GALA NO. 11,
GROUND FLOOR, RAJ LAXMI COMPLEX, KALHER, BHIWANDI -
421302, MAHARASHTRA, INDIA, PARTNERS ARE (1) MONIL NALIN
CHHEDA, (2) SANKET NALIN CHHEDA, (3) ASHOK GALA, & (4)

PURNIMA CHHEDA.

DATE OF REGISTRATION

09/10/2018

TITLE

SOAP HOLDER

PRIORITY NA

DESIGN NUMBER

310763

CLASS

0901

SMART HOME PRODUCTS, BUILDING NO. AB, GALA NO. 11, GROUND FLOOR,
RAJ LAXMI COMPLEX, KALHER, BHIWANDI

- 421302 MAHARASHTRA,

INDIA, PARTNERS ARE (1) MONIL NALIN CHHEDA, (2) SANKET NALIN
CHHEDA, (3) ASHOK GALA, & (4) PURNIMA CHHEDA.

DATE OF REGISTRATION

09/10/2018

TITLE

FOOD DISPENSER

PRIORITY NA

\
.

N\
\
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DESIGN NUMBER

310769

CLASS

04-02

AKSHAY GUPTA, 10A, RAJANI SEN ROAD, 4TH FLOOR, KOLKATA -700026,

WEST BENGAL.

DATE OF REGISTRATION

09/10/2018

TITLE

TOOTH BRUSH

PRIORITY NA

DESIGN NUMBER

310836

CLASS

09-01

M/S. VIMAC, NO. 18/C, NOOMBAL VILLAGE, AMBATTUR TALUK, CHENNAI
600077, THIRUVALLUR DISTRICT, TAMILNADU, INDIA, PROPRIETOR IS C.

RADHAKRISHNAN.

DATE OF REGISTRATION

11/10/2018

TITLE

BOTTLE FOR COSMETICS

PRIORITY NA

DESIGN NUMBER

310865

CLASS

31-00

MAYA APPLIANCES PVT LTD., #3/

140, I.T. HIGH WAY, OGGIYAM

THORAIPAKKAM, CHENNAI - 600097.

DATE OF REGISTRATION

11/10/2018

TITLE

JUICER JAR

PRIORITY NA
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DESIGN NUMBER 310919

CLASS 10-06

1 KALASALINGAM ACADEMY OF RESEARCH AND EDUCATION, ANAND

NAGAR, KRISHNANKOIL -626 126, SRIVILLIPUTTUR (VIA),
VIRUDUNAGAR DISTRICT, TAMILNADU, INDIA.  2.P. JAYAKUMAR
(RESEARCH FACULTY), IRC - KALASALINGAM ACADEMY OF

RESEARCH AND EDUCATION, ANAND NAGAR, KRISHNANKOIL -626 126

SRIVILLIPUTTUR (VIA), VIRUDUNAGAR DISTRICT, TAMILNADU, INDIA.

DATE OF REGISTRATION 12/10/2018

OBSTACLE SENSING DEVICE FOR

TITLE VISUALLY IMPAIRED
PRIORITY NA

DESIGN NUMBER 310922

CLASS 1006

1 KALASALINGAM ACADEMY OF RESEARCH AND EDUCATION,
ANAND NAGAR, KRISHNANKOIL -626 126, SRIVILLIPUTTUR (VIA),
VIRUDUNAGAR DISTRICT, TAMILNADU, INDIA.  2.P. JAYAKUMAR,
RESEARCH FACULTY, KALASALINGAM UNIVERSITY , IRC -
KALASALINGAM UNIVERSITY, ANAND NAGAR, KRISHNANKOIL  -626
126, SRIVILLIPUTTUR (VIA), VIRUDUNAGAR DISTRICT, TAMILNADU,
INDIA.

DATE OF REGISTRATION 12/10/2018

OBJECT LOCATION FINDER FOR

TITLE VISUALLY IMPAIRED
PRIORITY NA

DESIGN NUMBER 310990

CLASS 20:02

P. JAYAKUMAR (RESEARCH FACULTY), KALASALINGAM
ACADEMY OF RESEARCH & EDUCATION, IRC -
KALASALINGAM ACADEMY OF RESEARCH & EDUCATION,
ANAND NAGAR, KRISHNANKOIL -626 126, SRIVILLIPUTTUR
(VIA), VIRUDUNAGAR DISTRICT, TAMILNADU, INDIA

DATE OF
REGISTRATION 15/10/2018

TITLE DISPLAY TRAY FOR FLOWER POT
PRIORITY NA
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DESIGN NUMBER

310330

CLASS

09-01

M/S CRYSTAL IMPEX, N -27, SECTOR 3, BAWANA INDUSTRIAL AREA,
BAWANA, DELHI -110039, INDIA, PROPRIETOR IS SH. JAIDEEP KISHNANI.

DATE OF REGISTRATION

27/09/2018

TITLE

MINERAL WATER POT

PRIORITY NA

DESIGN NUMBER

310374

CLASS

13-02

PANASONIC INTELLECTUAL PROPERTY MANAGEMENT CO., LTD.,1 -61,

SHIROMI 2 -CHOME, CHUO -KU, O

SAKA -SHI, OSAKA 540-6207, JAPAN.

DATE OF REGISTRATION 27/09/2018

TITLE PORTABLE CHARGE AND DISCHARGE
DEVICE

PRIORITY

PRIORITY NUMBER DATE COUNTRY

2018006588 28/03/2018 JAPAN

DESIGN NUMBER 310380

CLASS 06-03

THE SUPREME INDUSTRIES LTD.
ROAD, KOLKATA - 700020, WEST

, 601, CENTRAL PLAZA, 2/6, SARAT BOSE

BENGAL, INDIA.

DATE OF REGISTRATION 27/09/2018
TITLE TABLE
PRIORITY NA
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DESIGN NUMBER

310385

CLASS

12-15

APOLLO TYRES LIMITED, 7 INSTITUTIONAL AREA, SECTOR 32, GURGOAN -
122001, HARYANA, INDIA AND REGISTERED OFFICE AT 3RD FLOOR,
AREEKAL MANSION, PANAMPILLY NAGAR, KOCHI - 682036, KERALA, INDIA.

DATE OF REGISTRATION 27/09/2018
TITLE TYRE
PRIORITY NA

DESIGN NUMBER 310386
CLASS 12-15

APOLLO TYRES LIMITED, 7 INSTITUTIONAL AREA, SECTOR 32, GURGOAN -
122001, HARYANA, INDIA AND REGISTERED OFFICE AT 3RD FLOOR,
AREEKAL MANSION, PANAMPILLY NAGAR, KOCHI - 682036, KERALA, INDIA.

DATE OF REGISTRATION

27/09/2018

TITLE

TYRE

PRIORITY NA

DESIGN NUMBER

310395

CLASS

13-99

BEIJING HANERGY SOLAR POWER INVESTMENT CO.,
LTD., NO.5, FENGXIANG EAST STREET, YANGSONG TOWN,
HUAIROU DISTRICT, BEIJING 101499, P.R. CHINA.

DATE OF

REGISTRATION 217/09/2018

TITLE PHOTOVOLTAIC TILE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201830152257.8 13/04/2018 CHINA
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